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THE GAUHATI HIG H COURT AT GUWAHATI

(HrGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)
NO. .vrr-81/ 23t a +tA

From Shri Utpal Rajkhowa,
Registrar (Vigilance),
Gauhati High Court,
Guwahati

To,

Shri Dipak Thakuria,
Special Judge,
Assam, Guwahati

Dated Guwahati, the 1lrOctober, 2023
Permission to avai! Leave Travel Concession (LTC)

Your letter no. 1780, dated 09.10.2023

Thanking you,

Yours faithfully,

Sir,

with reference to the above, I am directed to inform you that you have
been granted permission to avair LTC for the brock period of 2022-:2025, to irur"i to
Mathura via New Delhi, arong with your mother Smti. Basanti rhakurii, wife Smti.
Geetali rhakuria, daughters smti. Dhritishree Thakuria and smti. snitpa ftraruria, w.e.r.
24.11.2023 to 27.rr-2023, by the shortest possibre route, as per existing Rures.

Sub:-

Ref:-

Memo No. Hc.vlt-Bvzo23l J-'VfA - L0380 te.
Copv to:-

REGTSTRAR TIGIIANCE)

Dated -LfOctober,2023
1. The Principal Accountant Generar, (A&E), Assam, Guwahati for information.
2. The Joint Registrar (Finance), Gauhati High Court, Guwahati for

information and necessary action.

_ 
3- The Project Manager, Gauhati High court, Guwahati for information with

request to take necessary steps for uproading this retter in officiar website
of this Hon'ble Court.
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REGISTRAR(VTGTLANCE)


